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Proposal to open Regional Office of 
Te.· Board la Uttar P.radesb 

6471. SHill HARISH R.AWAT 
Will the Minister of COMMBR.CE be 
pleased to state 

(a) whether any scheme has been 
formulated to increase production of tea 
in Uttar Pradesh during the Seventh Five 
Year Plan; 

(b) if so, the amount of expenditure 
likely to be incurred on this scheme; 

(c) if not, the rcasona therefor, 

(d) whether his Ministry would 
consider a proposal to set up a regional 
office of the Tea Board somewhere in the 
state; and 

(e) if not, the reasons therefot ? 

THE MINISTER OF COMMERCE 
AND FOOD AND CIVIL SUPPLIES 
(SHRI P. SHIV SHANKER) : (a) Jlnd (b). 
Tea Board under its various schemes 
provides loans and subsidies for increasmg 
tea producti()n. The outlay for the 
Sevent.h Plan is of the order of R.s 40 
crores. Tea growers all over India, 
including those in Uttar Pradesh can 
avail of the benefits of such schemes if 
they fulfil the eligibility criteria. 

(c) Does not arise. 

(d) There is no such proposal at 
present. 

(e) A sub .. regional office of the Tea 
Board set up at Berinag in Uttar Pradesh 
in 1973·14 bad to be close~ down in 
1971.18 due to lack of interest on the 
part of local planters. Presently 'only 
about 1800 hactares are under tea in 
Uttar Pradesh. Problems relating to 
a vailabUity of additional lands ba ve also 
been repOrted since establishment of new 
ptantation would requir felling of forest 
trees. 

Pro,ldlnl Bank Fael1itriel .. t Dh.reba). 
Block in Utta~ Pradesb 

6472. SHRI HARlSH RAWAT : Will 
the Minister of FINANCE be pleased to 
state: 

(a) whether he is aware that Srikha 
Pagu, Tawaghat and Neu under Dharchula 
block in Uttar Pradesh are such places 
where from the nearest branch of a comm-
ercjal b:.\nk is at a distance (If more than 
25 km~; 

(b) if so, whether hi~ Ministry consider 
their responsibi1ity to provide bankins 
facilities to the people Hving at such 
places; and 

(c) if so, whether Government proPose 
to open branch of any bank at the said 
places in near future? 

THE MINISTER OF STATE IN THE 
MiNISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to (c) .. 
Reserve Bank of India has reported that 
with regard to adequacy oi bank offices. 

. Dbarchula Block in uttar Pradesh is a 
deficit Block 1he branch licensing policy 
for 1985-90 aims not only to achieve a 
coverage of 17,000 population per bank 
office in rural and semi-urban areas of each 
bl" ck but also to fill up spati:d gaps with 
a v jew to ensure that a bank office is 
located within 10 kms. from each village. 
RBI has advised the State Government! 
Lead Bank to identify potential growth 
centres requiring banking facilities taking 
into account ttle norms laid down by RBI 
and to forward the list of identified ctntres 
to RBI. Licences for opening of additional 
bank offices would be granted by RBI in 
the light of the objectives set out in the 
current branch licensing policy for the 
period 1985 .. 90. 

Investment by IDBI In States 

6474. SHRI HARISH RAWAT: Will 
the Minister of FINANCE be -pleased to 
state: 

(a) the amount in~csted by Industrial 
Development Bank of India (1OIU) in 
each State durinl the past three years; 
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(b) whether it is a 'act that ID'81 has 
invested conrparatively nlore mon·ey in 
those States which are develoed from 
industrial point of view; 

(c) if so, whether it will not increas 
regional imbalance; and 

(d) if so, the action proposed to be 
taken by him to ensure that lOBI invests 
more funds in those Sta tes in which 
less investment has been made earlier '1 

THE MINISTER Of STATA IN THE 
MINISfRY OF FINANCE (SHRI JANAR-

DHANA POO.rARY): (u) to (d). The 
~tate·wise dctai Is or financial assistance 
disbursed by the Industria I Development 
Bank of India (lOBI) during the years 
1982 .. 83, 1983·84 and 1984·85 are liven 
in the statement given below. The senction 
of financial assistance by financial inst It u-
tions depends upon the number of applica-
tions for viable projects originating from 
different States. With a view to enco-
uraging industrialisation in backward areas 
the Government and financial insti-
tutions provide various concession and 
incentives such as investment subsidy. 
fiscal concessions, etc. to entrepreneurs for 
setting up projects in such are~s. 

Statement 

----------- ---------------_._-----._-_ .. _. __ ... -
(Rs. lakhs) 

(P eri od -July .. J un e) 
SJ. State 1982 .. 83 1983-84 1984-85 
No. 

1 2 3 4 5 - ---_ .. -
1. Andhra Pradesh 12107 17917 18882 

2. Assam 792 1121 2720 

3. Bihar 4149 375' 3704 

4. Gujarat 16699 17741 22004 

s. Haryana 5474 7119 7993 

6. Himachal Pradesh 2022 2124 3353 

7. Jammu & Kashmir 1599 2432 1651 

8. K·uniltaka 13195 185S8 16436 

9. Kerala .. 861 S196 6565 

10. Madhya Pradesh 7218 9772 11449 

11. Maharasbtra 20S07 23990 24503 

12. Manipur 112 83 207 

13. Meghalaya 157 337 404 

t 4. NacaJand 164 133 156 

1 S. Orissa 6010 6737 16895 

16. Punjab 7120 5825 5150 

17. Rajasthan 10261 8514 946'9 
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Shortage of Raw Cotton in Na tional 
Textile Corporation (WBARO), 

647~. SHRI H. N. NANJE GOWDA: 
win the Minister of TEXTIL~S be pleased 
to state: 

(a) whether it is a .fact that there is a 
complete shortage of raw-cotton and other 
inputs in the milJs and units of the National 
Textile corporation (WBABO) limited, 
Calcutta and for that reason the man4\ge-
ment has failed to initiate any effective 
steps to conduct profitable operation; 

,b) whether the present management 
h;lS als.) failed to bring abou t harmonious 
relation between the management and the 
employees. 

(c) if SOt the facts thereof including 
the details of units which sutTered due to 
want of cotton and other inputs in tiOle, 
number of man-days lo&t and number of 
units which did not produce anything on 
dayS durinl the last three mon ths; and 

(d) the action beiDa taken in this 
relard? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) No, Sir. 
It is not correct to say tbat t]lere has been a Qomplctc sbortaso of cotton and other 

inputs. However, in the past, some of the 
mills occasionally faced shortage of raw 
materials duc to various reasons, whicb 
has been overcome now. 

(b) No, Sir. 

(c) and (d). Do not arise. 

Transfer of H1gb Ranking Officers 
in ITOC 

6476. SHRI H. N. NANJE GOWDA: 
Win the Minister of PARLIAMENTARY 
AfFAIRS AND TOURISM be pleased to 
state : 

(a) whether the India Tourism Develop. 
ment Corporation has laid down any norms 
for its officers staying at Headquarters 
(Delhi) and their transfer to olher places; 

(b) if so, the details thereof; 

(c) whether any maximum period of 
stay of an officer in Delhi irrespective of 
his serving different units, has been pres-
cribed, if not, the reasons therefor; and 

(d) the number of omcials, category·' 
wise, who have not moved out of Delhi 
"or ten years or more and, the reaSODS for 
Dot transferring them ? 

THB MINISTER. OF PARLIA· 
MENTARY AFfAIRS AND TOURISM 
(SHRI H. IC. L. BRAGA T) : (a) to (c). Aa 




